
89



Page 1 of 2 

 

Status Report in pursuant to order dated 07.05.2024 passed by 

Hon’ble NGT in the matter of OA No. 462/2024 SampurnaNandvs. 

M/s Raju Stone Product & Ors. 
 

1. M/s Raju Stone Product is located at Village- Bhagautidei, Patihatta, Tehsil-

Chunar, District-Mirzapur. The Geo- coordinates of the industry is 25.058795-

latitude & 82.997373-longitude.   

2. As per joint committee report dated 06.07.2023 and dated 06.01.2024, UPPCB 

had issued Show-Cause Notice to the said Stone Crushers vide Letter dated-

12.01.2024, which was got received to concerned Stone Crusher on dated 

20.01.2024 (Annexure-1). 

3. The presentation sent by the industry against show-cause notice was not 

received in the Regional Office, UPPCB, Sonbhadra. 

4. UPPCB conducted field visit on dated 08.02.2024 to verify complying status of 

previous CTO and observed that the following major air pollution control 

measures have been adopted by the industry:- 
 

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken 

 

1. Closed metal sheet enclosures at dust 

emitting points. 

NO 
 

As per inspection report dated 

08.02.2024, UPPCB issued 

closure order on dated 

19.02.2024 after confirmation 

of show-cause notice.The said 

stone crusher has not obtained 

valid CTO from UPPCB. 

 UPPCB has imposed the 

environmental compensation 

on the said stone crusher for 

past violation and defaulting 

days, which amount has not 

deposited by the industry. 

2. Covering of all conveyor belts. NO 

3. Telescopic discharge chute or Canvas 

cloth / plastic drum  

NO 

4. Wind breaking wall around the premises. NO 

5. Water sprinklers at emitting point and 

wind breaking wall. 

NO 

6. Smog gun and Rain Gun as dust 

suppression mechanism. 

NO 

7. Height of exhaust pipe of DG Set. NO 
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5. Detail Inspection report dated-08.02.2024 is attached herewith (Annexure-2). 

6. As per inspection report dated 08.02.2024, UPPCB issued closure order on 

dated 19.02.2024 after confirmation of show-cause notice and revoking the 

CTO. However, UPPCB has imposed the environmental compensation of Rs 

15,00,000/- on the said stone crusher for past violation and defaulting days, 

which amount has not deposited by the industry (Annexure-3 & 4). 

7. The presentation of the industry against closure order dated 19.02.2024 has not 

received.   

 The above accordingly, Status report is being filed for the kind perusal and 

consideration of this Hon'ble Tribunal. 
 

Dated: 19.07.2024 

 

(U.K. Gupta) 

Regional Officer 

U.P.P.C.B 

Sonbhadra 
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Ref. No Ho7236/C-2/NGT-67/24 
M/s RAJU STONE PRODUCT. 
BHAGAUTI DEL. PATIHATTA, CHUNAR. 

MIRZAPUR 

faqi MS RAJU sTONE PRODUCT, BHAGAUTI DEI, PATIHATTA, CHUNAR. MIRZAPUR. fah4 wtautty 

IT-226010 

GUiGlHR HGH RAR À STAGICRT ER HR FHS MIS RAJU STONE PRODUCT, BHAGAUTI DEI, 

PATIHATTA, CHUNAR, MIRZAPUR. qR 50 15,00,000/-(50 qd� g Ha) qit attyfd 4 

0522-2720828, 2720831 

0522-2720764, 2720676 

UTTAR PRADESH POLLUTION CONTROL BOARD 

info@uppcb.in 
¿aIse: www.uppcb.com 

Date: 19-02-2024 

A yata sfaor (grri-2) 

T.C.-12 V, Vibhuti Khand, Gonmti Nagar, 
Lucknow - 226 010 
Phone 

Fax 

: 0522-2720828, 2720831 
:0522-2720764, 2720676 

E-mail : info@uppcb.in 
Website :www.uppcb.com 
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